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Tupt. of FaDdl, PIa "uta, all. weuare 
tor States 

1%6. DR. VASAN'l' KUMAR PAN-
DlT: Will the Minister of HEALTH 
be' pleased to atate: 

(a) whether Government have fixed 
targeta for each State for Family 
Welfare and Planning and if so, the 
details for 1980-81 State-wise; 

(b) how many cases will be through 
aterilisation and vasectomy; 

(.:) what other methods of Fanuly 
Platming have been accepted by Gov-
eminent to fulfil the targets; and 

ld) whether Government have put 
into use the Ayurvedic pill developed 
recently for Family Planning? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH: 
(SHRI NIHAR RANJAN I...ASKAR): 
(a) State-wise targets for 1 f}80-S1 
in respect of Family Welfare &. 
Plannmg have not yet been fixed 

(b) '£argets are not fixed separa-
tely for vasectomy. 

(c) The following other lnethor.U 
of contraception are being cffcr('d by 
the Government at present; 

(1) Intra Uterine Device (IUD) 

(ll) Oral Pill 

(W) Conventional Contraceptivea. 

(d) No Sir. The drugs, whkh are 
evolved under Ayurvedic ~ystem, 
are .till under clinical trials. 

TaIb with Representative Of "Ol'ken 
&lad Employers on Bonus aDd ladustrial 

Relations 

In. SHRI ATAL BIHAR! VAJ-
PAYEE: 

SHRI AMAR ROYPRADHAN: 
SHRI MADHU DANDAVATlI: 

(a) Whether he has met the repre-
... taU... of workers and emplOyen 
fa cu.u. all ~c." ~ III 1he 

field of bonua and indU8t.rie.l relatioDlf' 
and 

(b) it so, the outcome thereof and 
whether Government agree with the 
concept of bonus as "deferred wage"! 

THE MINISTER OF TOURISM. & 
CIVIL AVIATION tAND LABOUR 
(SHRI J. B. PATNAIK): (a) Y-. 
Sir. 

( b) The prllties have expressed 
their points Of view and these would 
be into ac'count while formulating 
Governn1t:nts policy in the matter. 

ExpulSion of Indians" from Kuwait 

329. SI-IRI P. K. KODIYAN: 

DR. V ASANT KUMAR pANDIT: 
WIll the Mlnister of EXTERNAL 
AFFAIRS be ;>leased to state: 

(a) whether the new immigration 
labour laws ihtroduced by Government 
of Kuwait and other Gull countriee 
would result in the expulsion of a 
large number of Indian imlnigrant 
workers mostly Keralite8 kom these 
countries; 

(b) if eo, what is the total number 
of Indian immigrant workers to be 
atrected by the new lawl introduced 
by the Gulf countries; 

Cc) wbether Govenuneat of Ind_ 
~ approached the concerned Govern-~ 
_ent of Gulf cOW'ltries to prevent such 
large tIC ale expulsion ot Indiaa 
wbrker.; and 

(td) if .0, what are the resultl 
Miaereof, 

THE WNISTER OF EXTERNAL 
A7FAlRS (SHRI P. V. NARASIMlIA 
RAO): (a) Along with nation~ 
of other countrIes, working in the 
countries of the Gulf region, tha.e 
Iadian workers who have been ~beM'> 
without vali4 permits and otIla-
cIoeumeata are Jiablt to ~ d~ tIIItIoL r 




